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TO BRE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY PART-IX
SECTION 3, SUB-SECTICN (ii) DATED THE 29TH DECEMBER, 1997
(IS

Government of India
Minigtry of Finance
{Department of Revenue)

w W ko
New Delhi the 29th December, 1997
NOTIFICATION
5.0. {E} .- Whereas by notification number 1§.0.402 (E) dated the 3rd

May, 1895 issued under sub-section (1)} read with cTause {b} of Explanation to
gecticon 35AC of the Income-tax Act, 1861 (43 of 1961}, the Central Government
had specified at serial number 10, Construction of Ewimming pool complex with
facilities of boarding and lodging for the Swimmers] and a modern gymnasium at
Basavanagudi, near Naticnal Ccllege, Bangalocre and running of Bagavanagudi
Aguatic Centre, Shankar Prasad, number 34, Shankar Mutt Rcad, Basavanagudi,
Bangalore -560004 as an eligible project or scheme for a period of three
years commencing from the assessment year 1996-97; |

AND WHEREAS the said project or scheme is likely to extend beyond three
Years;

AND WHEREAS the Natiocnal Committee, being|satisfied that the said
project or scheme is being executed properly, made;a further recommendation
under sub-rule (5} of rule 11M of the Income-tax Rules, 1362 for specilZving
the said project or scheme for a further pericd of three years;

NOW, THEREFORE, the Central Government, exercise of the powers
conferred by sub-section (1} read with clause (b}Lof Explanation t¢ section
35AC of the Income-tax Act, 1961 (43 of 1961), hereby spacifies the scheme or
project of Construction of swimming pool complex with facilities of boaxding
and ledging for the Swimmers and a modern gymnasium at Basavanagudi, near
National College, Bangalore and running ,being carried out by Basavanagudi
Aquatic Centre, Shankar Prasad, number 34, Shankar{Mutt Road, Basavanagudi,
Bangalore -560004 at the estimated cost of rupeesg ||one hundred lakhs thirty
thousand only as an eligible project or scheme for a furcher period of three
assessment years commencing from assessment year 1995 2000.
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{ V.K. SEHGAL
Deputy Secxetary to the Government of Indla

1oy &8

F.No. NC-141/97



